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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 12.04.2024 (FRIDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

10:30AM 

Click here to join VC 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 10/2024  

For Condone Delay  

IA No. 41/2024  

For Exemption  

IA No. 37/2024  

For Stay  

IA No. 39/2024  

Leave to file  

IA No. 40/2024 

Regional 

Commissioner- II, 

EPFO  

Vs  

M/s. Panyam 

Cements and Mineral 

Industries Limited & 3 

Ors. 

Dr. S Vidya Mr. R Sivaraman- R1 

R3 R4 

 

2.  Comp App (AT) (CH) 

(Ins) No. 38/2024  

For Stay  

IA No. 115/2024 

District Collector, 

Wardha  

Vs  

Vijay Kumar Garg, 

Liquidator of M/s 
Lanco Vidarbha 

Thermal Power Ltd. 

 

Ms. Durga Dutt Ms. Anbarasi 

Rajendran 

3.  Comp App (AT) (CH) 

(Ins) No. 115/2024 

To implead 

IA No. 343/2024 

Mr. S Muthuraju, RP 

of Mr. Shakthinath 

Mariappan (Personal 

Guarantor)  

Vs  

Mr. Arunachalam 

Tenzing 

Mr. AG 

Sathyanarayana 

 

 

For Hearing  

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
4.  TA (AT) No. 219/2021  

(CA (AT) (Ins) No. 

23/2020) 

Sansar Investment & 

Finance Company Pvt. 

Ltd.  
Vs  

Atlantic Spinning & 

Weaving Mills Ltd & 

Anr. 

WITH 

Mr. Ankur Goyal Mr. VV Sivakumar- R2 

5.  TA (AT) No. 229/2021  

(CA (AT) (Ins) No. 

342/2020) 

 

Sai Syntex Co.  

Vs  

Atlanti Spinning & 

Weaving Mills Ltd. 

 

 

Mr. Saket Singh Mr. VV Sivakumar 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  TA (AT) No. 206/2021  

(CA (AT) (Ins) No. 

1285/2019) 

APL Apollo Tubes 

Limited  

Vs  

Tanisha Scaffolding 

(India) Pvt. Ltd. 

 

Mr. Karan Gandhi Mr. Gaurav Kumar 

Singh 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
7.  Comp App (AT) (CH) 

No. 98/2023  

For Stay  

IA No. 1220/2023  

For Directions  

IA No. 1221/2023  

For Exemption  

IA No. 1222/2023 

Contempt Case 

1/2024 

 

Ravi Kumar 

Distilleries Limited & 

Anr.  

Vs  

Liquor India Limited & 

25 Ors. 

Mr. Sandeep Kumar 

Ambalavanan 

Mr. Y Suryanarayana 

8.  Comp App (AT) (CH) 

(Ins) No. 419/2023  

For Stay  

IA No. 1274 & 

1276/2023  

For Direction  
IA No. 1275/2023 

 

Trimex Industries Pvt. 

Ltd.  

Vs 

Ind-Barath Power 

Gencom Ltd & 3 Ors.  

 
WITH 

Ms. Revathi 

Manivannan 

Dr. P Vasudevan-R1, 

R3 & R4 

9.  Comp App (AT) (CH) 

(Ins) No. 420/2023  

For Stay  

IA No. 1277 & 

1279/2023  

For Direction  

IA No. 1278/2023  

For Exemption  

IA No. 1280/2023 

 

Millenium Steel India 

Private Limited Vs  

IND-Barath Power 

Gencom Ltd & 3 Ors. 

Ms. Revathi 

Manivannan 

Dr. P Vasudevan-R1, 

R3 & R4 

10.  Comp App (AT) (CH) 

(Ins) No. 54/2024  

For Stay  

IA No. 165/2024  

To dispense with  

IA No. 168/2024  
For Direction  

IA No. 166 & 

167/2024 

 

Mutiara Energy 

Holdings  

Vs  

Radhakrishnan 

Dharmarajan & 2 Ors. 

Mr. Avinash Krishnan 

Ravi 

Mr. T Ravichandran- 

R1 Mr. P Giridharan- 

R2 R3 

11.  Comp App (AT) (CH) 

(Ins) No. 56/2024  

For Stay  

IA No. 174/2024  

To dispense with  

IA No. 175/2024  

For Direction  

IA No.172 & 

173/2024 

 

Precious Energy 

Holdings  

Vs  

Radhakrishnan 

Dharmarajan & 2 Ors. 

Mr. Rajkumar 

Jhabakh 

Mr. T Ravichandran-

R1 Mr. P Giridharan- 

R2 R3 
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12.  Comp App (AT) (CH) 

(Ins) No. 78/2024  

For Stay  

IA No. 227/2024  

For Exemption 

IA No. 228/2024 

Leave to file  

IA No. 226/2024 

 

Ravi Raman  

Vs  

R R Info Park Pvt Ltd 

& Anr. 

Mr. Kumar Anurag 

Singh 

Ms. Abitha Banu- R1 

Mr. Surya Teja SS 

Nalla- R2 

13.  Comp App (AT) (CH) 

(Ins) No. 100/2024  

For Exemption  
IA No. 277/2024  

For Stay  

IA No. 279/2024  

For Urgent Listing  

IA No. 278/2024  

For Direction  

IA No. 311/2024 

 

 

Sanjay Raj  

Vs  

G K Ispat Pvt. Ltd. & 
Anr. 

Mr. Srijan Sinha Mr. Bendi Raviteja-R2 

14.  Comp App (AT) (CH) 

(Ins) No. 453/2023  

For Stay  

IA No. 1413/2023  

For Exemption  

IA No. 1414/2023 

Goda Ganesh, 

Suspended Director of 

M/s 

BarasatKrishnagar 

Expressways Ltd  

Vs  

State Bank of India & 
Anr. 

 

Mr. Sandeep Bajaj Mr. R Sugumaran-R1 

Ms. MS Mano 

Ranjani-R2 

15.  TA (AT) No. 241/2021  
(CA (AT) (Ins) No. 

619/2020) 

Mr. Singireddy Reddy 
Bharath alias Bharath 

Reddy  

Vs  

M/s Zentora Overseas 

Careers Pvt Ltd & Anr. 

 

Mr. Roshan Atiq Mr. Avinash Ahlawat- 
R2 

16.  Comp App (AT) (CH) 

(Ins) No. 314/2022  

For Additional docs  

IA No. 665/2022 

Archana Ashok Prop 

Karmik Infra  

Vs  

Ozone Urbana Infra 

Developers Pvt. Ltd. 

 

 

Mr. H Karthik 

Seshadri 

Mr. Perikal K Arjun 

17.  Comp App (AT) (CH) 

No. 111/2023  

For Stay  

IA No. 1373/2023  

For Direction  
IA No. 1374/2023 

 

 

Yogesh Kumar 

Agarwal  

Vs  

Arpana Iron & Steels 

Pvt Ltd & 3 Ors 

Mr. Rajasekar Rao 

Salvaji 

Mr. Dishit 

Bhattacharjee- R4 

18.  Comp App (AT) (CH) 

No. 113/2023  

For Stay  

IA No. 1389/2023 

For Urgent listing  

IA No. 1388/2023 

 

 

Geometrix Laser 

Solutions Pvt Ltd  

Vs  

Dr BVS Lakshmi & 

Anr. 

Mr. Amir Bavani Mr. CV Shailendran 

Mr. Jerin Asher Sojan 
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19.  Comp App (AT) (CH) 

(Ins) No. 185/2023  

For Stay  

IA No. 589/2023 

Aditya Kedia & Anr. 

Vs  

Southern Power 

Distribution Company 

of Telangana Limited 

& 7 Ors. 

 

WITH 

Mr. Arun C Mohan Mr. Adithya Reddy- R1 

20.  Comp App (AT) (CH) 

(Ins) No. 200/2023  

For Stay  

IA No. 658/2023  
For Direction 

IA No. 826/2023 

Additional docs.  

IA No. 1286/2023 

Reactive Metals of 

India Pvt. Ltd. & Anr.  

Vs  

Southern Power 
Distribution Company 

of Telangana Ltd. & 7 

Ors.  

 

WITH 

Mr. Y Suryanarayana Mr. Adithya Reddy- R1 

21.  Comp App (AT) (CH) 

(Ins) No. 228/2023  

For Stay  

IA No. 742/2023  

For Urgent Listing  

IA No. 740/2023 

Shiv Ratan Pareek & 

Anr.  

Vs  

Southern Power 

Distribution Company 

of Telangana Ltd.& 7 

Ors. 

 

Mr. D Narendar Naik Mr. Adithya Reddy- R1 

22.  Comp App (AT) (CH) 

(Ins) No. 15/2024  

To Dispense with  

IA No. 55/2024  

For Stay  

IA No. 56/2024 
Additional docs.  

IA No. 301/2024 

 

Y Ramesh, Suspended 

Director, Navayuga 

Infra Projects Pvt. Ltd.  

Vs  

MKS ConstroVenture 

Pvt. Ltd. 

Mr. Sandeep Kumar 

Ambalavanan 

Yahya Batatawala 

23.  Comp App (AT) (CH) 

(Ins) No. 34/2024   

For Stay  

IA No. 104/2024 

Rajendran P R RP of 

Asten Realtors Pvt. 

Ltd.  

Vs  

Piramal Capital & 

Housing Finance Ltd. 

& 2 Ors. 

 

Mr. Vinod PV Mr. Angad Verma- R2 

24.  Comp App (AT) (CH) 

(Ins) No. 88/2024  

For Condone Delay  

IA No. 248/2024  

For Stay  

IA No. 247/2024  

To dispense with  
IA No. 249/2024 

Mr. Ritesh Prakash 

Adatiya, RP of 

Navalmar Shipping 

(India) Pvt. Ltd.  

Vs  

Navalmaruk Services 

India Pvt. Ltd. & 2 
Ors. 

Mr. Abhijit Atur Ms. Amrita Jain-  

R3 

 

 

 

 

 

 



5 
 

For Hearing  

S.No Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
25.  Comp App (AT) (CH) 

(Ins) No.12/2022 

M/s. Alturas Trading 

Corp  

Vs  

VRMX Concrete India 

Pvt Ltd. 

 

Ms. Revathi 

Manivannan 

Mr. Thirumavalavan 

26.  Comp App (AT) (CH) 

(Ins) No. 358/2022  

For Stay  

IA No. 818/2022  

For Urgent Hearing  
IA No. 819/2022 

Leave to file  

IA No. 820/2022  

For Dispense With  

IA No. 821/2022  

To Implead  

IA No. 937/2022  

For Stay  

IA No. 1094/2022  

To Adv. Hg.  

IA No. 21, 657 & 

1404/2023  

For Stay  

IA No. 868 & 
869/2023 

 

Mr Babu Manoharan 

Jaikumar 

Christhurajan  

Vs  

Mr Umesh Garg & 2 
Ors 

Mr. K. Newlin 

Frederick 

Mr. Abhishek Anand- 

R1, R2 

27.  Comp App (AT) (CH) 

(Ins) No. 387/2022  

For Stay  

IA No. 921/2022  

To Adv Hg  

IA No. 201/2023 

 

 

Mr. VVV 

Satyanarayana Rao Vs  

India Infrastructure 

Finance Company 

Ltd.& 2 Ors. 

Mr. Yogesh Jagia Mr. Amir Bavani - R1  

M/s. Khaitan Legal 

Associates- R2 & R3 

 

28.  Comp App (AT) (CH) 

(Ins) No. 290/2023  

IA No. 1360/2023 

Additional docs.  

IA No. 100/2024 

 

 

Jain Irrigation 

Systems Limited  

Vs  

Eid Parry (India) 

Limited 

Mr. BSV Prakash 

Kumar 

M/s. 

Ramasubramaniam & 

Associates 

29.  Comp App (AT) (CH) 

(Ins) No. 

17/2022 

Aegis Steel Cast  

Vs  

PEE Industrial Valves 

Pvt Ltd. 
 

Mr. Dhiren R. Dave 

PCS 

Mr. T.Durga Prasad 

30.  Contempt Case (AT) 
No. 5/2023 

in 

CA (AT) (CH) (Ins) No. 

302/2021 

Venkata Sivakumar V, 
Erstwhile Liquidator 

of M/s The Jeypore 

Sugar Co. Ltd 

Vs 

Rajesh Kumar – GM- 

IBBI & 3 Ors.  

 

 

Mr. Venkata 
Sivakumar V 
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31. \ Comp App (AT) (CH) 

(Ins) No.156/2021  

For Urgent Hearing IA 

No. 316/2021 

Amit Chandrakant 

Vaishnav – 

Shareholder of Mega 

Food Products Madras 

Pvt Ltd.  

Vs  

MD Overseas Ltd. & 

Anr.  

 

WITH 

Mr. K Gaurav Kumar Mr. 

Ramasubramaniam 

Raja- R1 

 

32.  Comp App (AT) (CH) 

(Ins) No. 286/2022  
For Stay  

IA No. 601/2022 

MD Overseas Ltd.  

Vs  
Amit Chandrakant 

Vaishnav & Anr.  

 

WITH 

Mr. AS Arvind Mr. K Gaurav Kumar-

R1  
Mr. 

Ramasubramaniam-

R2 

33.  Comp App (AT) (CH) 

(Ins) No. 291/2022  

For Stay  

IA No. 611/2022 

 

MD Overseas Ltd.  

Vs  

Amit Chandrakant 

Vaishnav & Anr. 

Mr. 

Ramasubramaniam 

Raja 

Mr. K Gaurav Kumar, 

CS- R1 Mr. Arvind AS-

R2 

34.  TA (AT) No. 96/2022  

(CA (AT) No. 

181/2020) 

Ms. T. Shanmugapriya  

Vs  

M/s Skylift Cargo 

Private Ltd & 3 Ors.  

 

WITH 

Mr. A Jai Shanker Mr. Kaushik N 

Sharma- R1 & R2 Mr. 

Krishna N Reddy- R3 

35.  TA (AT) No. 98/2022 

(CA (AT) No. 180/2020 

Mr. T Shanmugapriya  

Vs  

M/s Embassy Travels 

and Tours Private Ltd 

& Ors. 

 

Mr. A Jaishankar  

M/s Shivakumar & 

Suresh 

Mr. Kaushik N 

Sharma- R1 & R2 

36.  Comp App (AT) (CH) 

No. 57/2021 

KM Abdulla  

Vs  
Kerala Chamber of 

Commerce 

 

Mr. Anil D Nair Mr. Vinod PV 

37.  Comp App (AT) (CH) 

(Ins) No. 169/2021 

M/s. Metal India & 

Ors  

Vs  

V Mahesh – Liquidator 

of M/s Nagarjuna Oil 

Corporation Ltd. 

Mr. Kairav Trivedi Mr. S. Satish- R1 Mr. 

Raj Jhabakh-R2 

38.  Comp App (AT) (CH) 

(Ins) No. 182/2021  

Leave to file  

IA No. 369/2021  

For Exemption  

IA No. 367/2021  

For Stay  

IA No. 368/2021  

To Adv. Hg.  

IA No. 512/2023 

Prakash 

Balasundaram & 9 

Ors  

Vs  

Shivadutt Bananje & 

2 Ors  

 

WITH 

Ms. Aishwarya Sinha Mr. Anant Merathia- 

R1  

Mr. Naman Jhabakh- 

R3 
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39.  Comp App (AT) (CH) 

(Ins) No.183/2021 

Leave to file  

IA No. 370/2021  

For Exemption  

IA No. 371/2021  

For Stay  

IA No.372/2021  

To Adv. Hg.  

IA No. 513/2023 

Prakash 

Balasundaram & 9 

Ors.  

Vs  

Shivdutt Bananjee & 

37 Ors. 

Ms. Aishwarya Sinha Mr. Anant Merathia- 

R1 

40.  Comp App (AT) (CH) 

(Ins) No.303/2021 

Pradeep Kumar & 52 

Ors.  

Vs  

Shri Rajendran, RP & 

3 Ors. 
 

Mr. Philip Mathew Mr. Vinod PV- R1 Mr. 

Sankar P Panicker- 

R2, R4 

41.  Comp App (AT) (CH) 

No. 29/2022  
For Exemption  

IA No.333 & 

334/2022 

Sanket Kumar 

Agarwal  
Vs 

APG Shipping Private 

Limited & 4 Ors. 

 

Mr. Akshat Singh Mr. CS K Gaurav 

Kumar- R1-R5 

42.  Comp App (AT) (CH) 

No. 55/2022  

For Stay  

IA No. 627/2022  

For Interim Injuction  

IA No. 628 & 

629/2022  

For Direction  

IA No. 630/2022 

Najma Meeran & 3 

Ors  

Vs  

GMP Properties Pvt. 

Ltd. & 5 Ors 

Mr. Thriyambak J 

Kannan 

Mr. Arun C Mohan- 

R1, R3, R4, R6  

Mr. B Dhanraj- R2  

M/s Gupta & Ravi-R5 

43.  Comp App (AT) (CH) 

(Ins) No.153/2022  

For Stay 

IA No.358/2022  

To Dispense  
IA No.359/2022 

Telangana State Trade 

Promotion 

Corporation Ltd  

Vs  

AP Gems & Jewellery 
Park Pvt. Ltd. & 2 Ors. 

 

Mr. Abhishek 

Jenasenan 

Mr. Avinash Krishnan 

Ravi- R1  

Mr. T Sai Krishnan-R2  

Mr. P Soma Shekar 

Reddy- R3 
 

44.  Comp App (AT) (CH) 

(Ins) No. 23/2023  

For Condone Delay  

IA No. 78/2023 

Srikanth Dwaraknath  

Vs 

Dineshchand Surana 

& 14 Ors 

Mr. R Vidhya Shankar Ms. Ramya 

Subramaniam- R1  

Mr. D Manimaran-R4 

Ms. G Savitha- R6  

Mr. VV Sivakumar-R8  

Mr. B Shruthan-R10-

R12 

45.  Comp App (AT) (CH) 

(Ins) No. 147/2023 

Balakrishnan 

Baburajan Liquidator 

of Goodwin Packpet 

Pvt. Ltd.  

Vs  

Murali Narayanan & 5 

Ors. 

Mr. PV Vinod  

46.  Comp App (AT) (CH) 

(Ins) No.237/2023  

For Exemption  

IA No. 763 & 

764/2023  
Additional docs.  

IA No. 762/2023 

 

Ashish Mishra 

Vs  

Expat Projects and 

Development Pvt. Ltd. 

M/s PSP Legal Mr. 

Aditya Parolia 

Mr. Uday Shankar RM 
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47.  Comp App (AT) (CH) 

(Ins) No. 46/2024  

For Stay  

IA No. 142/2024 

Tamilnad Mercantile 

Bank  

Vs  

Indian Overseas Bank 

& Anr. 

 

Mr. AG 

Sathyanarayana 

Mr. ML Ganesh- R1  

Mr. S 

Sathyanarayanan R2 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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